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Constitution of Chandigarh Benches from 09.01,2023 to 13.01.2023 (13.01,2023

HEING FRIDAY BENCH) 109.01.2023 to 13.01.2023 (13.01,2023 FAT) FE A

DATE THROUGH BENCH  HON'BLE MEMBERS
VIRTUAL
HEARING/CO
URT ROOM S .
THROUGH ' ‘ -
01.2023 VIRTUAL A Shri A.D. Jain, Hon'ble VP
HEARING Sh. Vikram Singh Yadav, Hon'tile Al
10.01.2023 t0 12.01.2023 COURTNO.1 | A Shri A.D. Jain, Hon'ble VP

| ' Sh. Vikram Singh Yadav, Hon'ble AM
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23.01.2023 THROUGH B ' Smt. Diva Singh, Hon'ble J.M i
VIRTUAL ! ' Sh. Vikram Singh Yadav, Hon'ble AM
‘ ’
HEARING | | !
10 01 2023 to 12.01.2023 COURTNO.2 | B ’ Smt. Diva Singh, Hon'bla J M
‘ ! | Sh. Vikram Singh Yadav, Hon'ble AM
23.01.2023 THROUGH SMC - Smt. Diva Singh, Hon'ble J.M
VIRTUAL |
HEARING

SMC ! Smt. Diva Singh, Hon'ble J .M
|
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Note:

v &% A's, Part Heard and Clarification cases will he heard by respactive Members of the
Bench ) , : P
;.m Heard cases fixed on 09.01.2023 will be heard in Physical Mode after Virtual
Haaring. ; S i e
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